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IN THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

 

ORIGINAL APPLICATION NO. 200/2014 

IN 

(IA NO 340/2022, MA NO 872/2018, MA NO 875/2014, MA NO 480/2018)  

 

 

M. C. MEHTA           …APPLICANT 

 VERSUS  

UNION OF INDIA & ORS.            …RESPONDENTS 

 

AFFIDAVIT ON BEHALF OF DISTRICT MAGISTRATE VARANASI, 

U.P. IN COMPLIANCE TO THE ORDER DATED 20.01.2025 

ALONGWITH THE SUPPORTING AFFIDAVIT. 

MOST RESPECTFULLY SHOWETH 

1. That in the matter of Original Application No. 200/2014 (I.A. No. 340/2022, MA. 

Nos.872/2018, 875/2014 & 480/2018), the Hon’ble National Green Tribunal 

(NGT) passed an order on 20.01.2025 directing the State of Uttar Pradesh to 

provide comprehensive timelines and status reports regarding the tapping of 

drains, setting up of Sewage Treatment Plants (STPs), and ensuring that no 

untreated sewage is discharged into rivers. The Hon’ble Tribunal further 

instructed the Chief Secretary, State of UP, to file an affidavit with specific 

tabulated details and also sought responses for multiple districts, including 

Varanasi. The relevant excerpts are as follows: 

 

“…7. Learned Counsel for the applicant referring to Annexure-2 of the rep 

ort of CPCB has submitted that several untapped drains exist in different 

cities and, therefore, the State mtist disclose the timeline for tapping these 
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drains and for setting up the STPs for treating the sewage from these 

drains. Hence, we require the ChiefSecretary, State of UP to file the 

affidavit disclosing the information relating to each of the drains in 

different districts, sewage generated from it, the STP to which it is 

proposed to be connected, the timeline for making the STP functional, 

funds which are available, identification and allotment of land for setting 

up the STP. Let this information be provided in the following tabulated 

form.-" 

 

Nam

e of 

Drai

n 

District/Tow

n 

Tapped 

or 

Untappe

d 

Quantity 

of 

Sewage 

discharg

e from 

the 

Drain 

(MLD) 

STP/ 

STP to 

which the 

drain is 

proposed 

to be 

connecte

d after 

tapping 

LAND

/ 

Status 

of 

Land 

allotte

d for 

STP 

FUND/ 

Status 

of funds 

provide

d for 

the STP 

Timeline 

for 

making 

the STP 

functiona

l 

Timeline 

for 

Completing 

the 

household 

connectivit

y to that 

STP 

2. Though, an affidavit on behalf of the ChiefSecretary, State of UP in 

pursuance to the order dated 06.11.2024 has been filed but above details 

relating to the drains have not been disclosed. 

3. Learned AAG appearing for the State of UP submits that information 

has been collected, and ground verification of the information concerning 

the drains and therr trapping and discharge of untreated sewage in the 

river is under verification. 

4. Learned Counsel for the applicant submits that she has filed 

submissions on 18.01.2025. Submissions have not come on record. She has 

submitted that in the said submissions it has been disclosed that in the year 
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2024, there was zero progress in all the districts of the State of UP with 

respect to sewage treatment, bio-medical waste, municipal solid waste, 

legacy waste, industries versus hazardous waste. She submits that a copy 

thereof has been supplied to Counsel for the State of UP who will have an 

opportunity to response to the same within two weeks. 

5. Learned Counsel for the applicant has also submitted that atleast for 

districts Kanpu r Nagar, Fatehpur, Varanasi, Mirzapur, Ghazipur, Balia, 

Sambhal, Meerut and Baghpat, Chandauli, State of UP should file 

response as directed by order dated 06.11.2024 and disclose the com ylete 

details relating to existing drains their tayying7untayying STPS treating 

the discharge from these drains and discharge of untreated sewage in the 

river from the drains. Let this affidavit be filed by the State of UP within a 

period of two weeks. 

6. Having regard to the issue involved in the matter the Head of the UP 

State Ganga Committee is directed to remain virtually present to assist the 

Tribunal on the next date of hearing. 

 

7. List on 17.02.2025.” 

STATUS OF DRAINS, TAPPING STATUS, SEWAGE TREATMENT 

PLANTS 

2. It is pertinent to note that the Project Manager, UP Jal Nigam (Rural), 

Varanasi (Letter No. 155/M-3/03, dated 07.02.2025), .have informed that the 

status of tapped/untapped/partially tapped drains and sewage treatment plants 

(STPs), along with details such as each STP’s catchment area, network area, and 

sewer line household connectivity, is summarized in tabular form (below). The 
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letters of UPJN (Rural & Urban) are filed herewith and marked as Annexure 

No. 1. 

STATUS OF TAPPED/UNTAPPED/PARTIALLY TAPPED DRAINS 

3. Below is the complete tabular data enumerating each drain in Varanasi, 

specifying whether it is tapped, untapped, or partially tapped. The table also 

includes the quantity of sewage discharge in MLD, the STP connection (if any), 

the timeline, and land/funding details (where applicable). 

  

Name of 

Drain  

District/

Town  

Tappe

d or 

Untap

ped  

Qua

ntit

y of 

Sew

age 

disc

har

ge 

fro

m 

the 

Dra

in 

(M

LD)  STP/ LAND/ FUND 

Timeline for 

making the STP 

functional 

Tim

elin

e 

for 

com

plet

ing 

the 

hou

seh

old 

con

nect

ivit

y to 

that 

STP  

          

STP to which 

the drain is 

proposed to be 

connected after 

tapping 

Status of 

Land 

allotted for 

STP 

Status of 

funds 

provided 

for the 

STP     

S.

N

o I II III IV   V   VI VII 

1 

Balua 

Ghat 

Drain 

Varanasi 
Tappe

d 
0.13 

Tapped to 10 

MLD STP at 

Ramnagar 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M 
-- 

2 

Shakti 

Ghat 

Drain 

Varanasi 
Tappe

d 
0.4 

Tapped to 10 

MLD STP at 

Ramnagar 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M 
-- 

639842



3 

Salotri 

Ghat 

Drain 

Varanasi 
Tappe

d 
0.34 

Tapped to 10 

MLD STP at 

Ramnagar 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M 
-- 

4 

Hanuman 

Ghat 

Drain 

Varanasi 
Tappe

d 
0.09 

Tapped to 10 

MLD STP at 

Ramnagar 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M 
-- 

5 

Rambag 

Ghat 

Drain 

Varanasi 
Tappe

d 
8.2 

Tapped to 10 

MLD STP at 

Ramnagar 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M 

-- 

6 

Assi/ 

Nagwa 

Drain 

Varanasi 

Partial

ly 

Tappe

d 

78 

Partially 

tapped to  50 

MLD Ramana 

STP. 

Construction of 

additional 55 

MLD STP is 

sanctioned vide 

AA&ES dated 

19.10.2022. 

Overall 

Progress is 

26%. The drain 

is currently 

under 

treatment 

through 

Advance 

Oxidation 

Process   

Allotted. 

STP under 

Constructio

n   

Funds 

Allocated 

(INR 

308.09 

Cr)-under 

Namami 

Gange 

program 

6-Dec-25 

-- 

7 
Nakkha 

Drain 
Varanasi 

Partial

ly 

Tappe

d 

5 

Partially 

tapped to  50 

MLD Ramana 

STP. 

Construction of 

additional 55 

MLD STP is 

sanctioned vide 

AA&ES dated 

19.10.2022. 

Overall 

Progress is 

26%.  

Allotted. 

STP under 

Constructio

n   

Funds 

Allocated 

(INR 

308.09 

Cr)-under 

Namami 

Gange 

program 

6-Dec-25 

-- 

739843



8 

Samne 

Ghat 

Drain 

Varanasi 
Tappe

d 
1.17 

Tapped to  50 

MLD STP at 

Ramana 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

9 
Shivala 

Drain 
Varanasi 

Tappe

d 
5 

Tapped to 80 

MLD STP at 

Deenapur to 

River Ganga 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M 

-- 

10 

Harishcha

ndra 

Drain 

Varanasi 
Tappe

d 
2.5 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

11 
Mansarov

ar Drain 
Varanasi 

Tappe

d 
4.5 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

12 

Pandey 

Ghat 

Drain 

Varanasi 
Tappe

d 

30 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M - 

13 

Dr. R. P. 

Ghat 

Drain 

Varanasi 
Tappe

d 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

14 
Meer Ghat 

Drain 
Varanasi 

Tappe

d 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

15 

Lalita 

Ghat 

Drain 

Varanasi 
Tappe

d 

4.5 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

16 

Jalasen 

Ghat 

Drain 

Varanasi 
Tappe

d 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

17 

Manikarni

ka Ghat 

Drain 

Varanasi 
Tappe

d 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

18 

Sankatha 

Ghat 

Drain 

Varanasi 
Tappe

d 

1.5 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

19 

Mehta 

Ghat 

Drain 

Varanasi 
Tappe

d 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

20 
Ram Ghat 

Drain 
Varanasi 

Tappe

d 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

839844



21 

Panchgang

a Ghat 

Drain 

Varanasi 
Tappe

d 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

22 

Brahma 

Ghat 

Drain 

Varanasi 
Tappe

d 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

23 
Lal Ghat 

Drain 
Varanasi 

Tappe

d 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

24 

Trilochan 

Ghat 

Drain 

Varanasi 
Tappe

d 
4.5 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

25 
Teliya 

Drain  
Varanasi 

Tappe

d 
2.8 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

26 
Bhainsasu

r Drain 
Varanasi 

Tappe

d 
0.4 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

27 

Rajghat 

Drain 

(small) 

Varanasi 
Tappe

d 
0.2 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

28 

Rajghat 

Drain/Raj

ghat 

Outfall/Kh

irkiya 

Varanasi 
Tappe

d 
0 

Tapped to 80 

MLD STP at 

Deenapur 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M 

-- 

29 

Sujabad 

Drain 

(Ghatwari 

Mata 

Mandir 

Drain & 

Shayar 

Mata 

Mandir 

Drain) 

Varanasi 
Untap

ped 
4.5 

Proposed to be 

tapped to 

SUZABAD 

STP 

Land 

Allocated at 

SUJABAD 

Funds 

Allocated 

(INR 96.17 

Cr) Under 

AMRUT 

2.0 

3-May-26 

 

03.0

5.20

26. 

30 
Phulwariy

a Drain 
Varanasi 

Tappe

d 
7.6 

Tapped to 140 

MLD STP at 

Deenapur  

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

31 

Sadar 

Bazar 

Drain 

Varanasi 
Tappe

d 
2 

Tapped to 140 

MLD STP at 

Deenapur  

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 
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32 

Raja 

Bazar 

Drain 

Varanasi 
Tappe

d 
0.1 

Tapped to 140 

MLD STP at 

Deenapur  

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

33 

Nakkhi 

Ghat 

Drain 

Varanasi 
Tappe

d 
0.1 

Tapped to 140 

MLD STP at 

Deenapur  

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

34 
Narokhar 

Drain 
Varanasi 

Partial

ly 

Tappe

d 

7.5 

Partially 

tapped to 120 

MLD STP at 

Goithaha. 

DPR of 

Construction of 

effluent line to 

discharge 

effluent of 

Goitaha STP to 

river Varuna is 

submitted to 

NMCG. 

Not 

Applicable   

Commisioned 

Project;  STP 

under O&M 

-- 

35 

Sarang 

Talab 

Drain 

Varanasi 
Tappe

d 
1.5 

Tapped to 140 

MLD STP at 

Deenapur  

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M -- 

36 Nai Basti Varanasi 
Tappe

d 
3 

Tapped to 140 

MLD STP at 

Deenapur 

(Interim 

Measure). The 

flow will reach 

Goithaha 120 

MLD STP once 

the entire 

Trans-Yamuna 

area is covered 

by Sewerage 

Network.  

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M 

-- 

37 
Teliya Bag 

Drain 
Varanasi 

Tappe

d 
18 

Tapped to 140 

MLD STP at 

Deenapur  

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M 

-- 

1039846



38 
Central 

Jail Drain  
Varanasi 

Tappe

d 
6.5 

Tapped to 140 

MLD STP at 

Deenapur 

(Interim 

Measure). The 

flow will reach 

Goithaha 120 

MLD STP once 

the entire 

Trans-Yamuna 

area is covered 

by Sewerage 

Network.  

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M 

-- 

39 

Ordely 

Bazar 

Drain 

Varanasi 
Tappe

d 
7 

Tapped to 140 

MLD STP at 

Deenapur 

(Interim 

Measure). The 

flow will reach 

Goithaha 120 

MLD STP once 

the entire 

Trans-Yamuna 

area is covered 

by Sewerage 

Network.  

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M 

-- 

40 
Chamraut

ha Drain 
Varanasi 

Tappe

d 
1.5 

Tapped to 140 

MLD STP at 

Deenapur 

(Interim 

Measure). The 

flow will reach 

Goithaha 120 

MLD STP once 

the entire 

Trans-Yamuna 

area is covered 

by Sewerage 

Network.  

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M 

-- 

41 

Khajury 

Colony 

Drain 

Varanasi 
Tappe

d 
1.5 

Tapped to 140 

MLD STP at 

Deenapur 

(Interim 

Measure). The 

flow will reach 

Goithaha 120 

MLD STP once 

the entire 

Trans-Yamuna 

area is covered 

by Sewerage 

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M 

-- 

1139847



Network.  

42 

Banaras 

Drain No.-

5 

Varanasi 
Tappe

d 
1 

Tapped to 140 

MLD STP at 

Deenapur 

(Interim 

Measure). The 

flow will reach 

Goithaha 120 

MLD STP once 

the entire 

Trans-Yamuna 

area is covered 

by Sewerage 

Network.  

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M 

-- 

43 
Hukulganj

Drain 
Varanasi 

Tappe

d 
2.5 

Tapped to 140 

MLD STP at 

Deenapur 

(Interim 

Measure). The 

flow will reach 

Goithaha 120 

MLD STP once 

the entire 

Trans-Yamuna 

area is covered 

by Sewerage 

Network.  

Not 

Applicable 

Not 

Applicable 

Commisioned 

Project;  STP 

under O&M 

-- 

44 

Durga/Da

niyal/ 

Lohta 

Drain 

Varanasi 
Untap

ped 
37 

Proposed to be 

tapped to New 

STP.  

DPR of I&D 

and Treatment 

works for 

Durga Drain 

(Sewerage 

District-IV), 

Varanasi, 

Amounting to 

Rs. 348.86 Cr.is 

submitted to 

NMCG. TPA is 

Government 

land is not 

available. 

The Process 

of and 

procuring 

private land 

is under 

progress.  

DPR 

costing Rs. 

348.86 Cr 

under 

third 

Party 

Party 

Appraisal 

under 

Namami 

Gange 

Program 

DPR appraisal 

under process 

-- 
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in process. 

          
 

 

 

NOTE: 13 drains of River Varuna were tapped by UP Irrigation Department 

through Interceptor sewer pipeline, of which 07 drains are overflowing due to 

maintenance and handing over issue with Varanasi Nagar Nigam. Meeting was 

held under chairmanship of Chief Secretary GoUP on 19.12.2024 wherein Nagar 

Nigam has been instructed to take hand over of this sewer line. Process for 

Handing over is initiated. 

 

SUMMARY OF TAPPING STATUS 

4. Below is a summarized overview of the number of drains, their tapping status, 

and the corresponding sewage loads (in MLD). This also accounts for the 

quantum of sewage treated from partially tapped drains, which means that 

untreated sewage from partially tapped drains is also included in the 

“untreated” category in order to present an accurate picture: 

 

 

S.N

o 

Distric

t 

Tota

l 

Drai

ns # 

Tapp

ed # 

Partial

ly 

Tappe

d 

Total 

Treated 

Sewage 

of 

partially 

tapped 

drain(M

LD) 

Total 

Untre

ated 

Sewag

e of 

partial

ly 

tapped 

drains 

Unta

pped 

# 

ToTa

l 

Sewa

ge 

Gene

ratio

n 

(ML

D) 

Tot

al 

Trea

ted 

(ML

D) 

Total 

Untre

ated 

Sewa

ge 

(ML

D) 

Total 

Treate

d % 

Tota

l 

Untr

eate

d % 

Remark 

1 Varana

si 

44 39 3 57.5 33 2 2

5

0

.

5

3 

176.

03 

74.5 70.3 29.7 Of the total 

74.5 MLD 

untreated, 28 

MLD is being 

treated through 

Advance 

Oxidation 

Pond. Please 

1339849



mention if the 

balance 46.5 

MLD is treated 

through 

alternate 

method or not. 

 

                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                   

REPORT BY NAGAR NIGAM VARANASI ON TAPPED AND 

UNTAPPED DRAINS:  

5. In this regard, it is informed that for the treatment of sewage falling into the 

Ganga and its tributaries, letters were sent to the executing agencies, namely 

Namami Gange and the Rural Water Supply Department’s executing 

agency UP Jal Nigam (Rural) and the Urban Development Department’s 

executing agency UP Jal Nigam (Urban), requesting a report in the prescribed 

format. In compliance, the concerned executing agencies prepared the 

required report and submitted it to the Regional Officer of the Uttar 

Pradesh Pollution Control Board via office letter number 121/NGT/02 

dated 29.01.2025, which is enclosed. 

 

6. A detailed report regarding tapped, untapped, and partially tapped drains 

falling into the Ganga River was submitted through a letter to the Uttar Pradesh 

Pollution Control Board. Regarding the construction of STPs for tapping 

drains, instructions were given during a meeting chaired by the Chief 

Secretary, Government of Uttar Pradesh, on 22.10.2024, assigning 

responsibilities to different departments. The key directives from the meeting 

are as follows: 

 

A. ASSI & NAGWA DRAINS (VARANASI DISTRICT) 

 

7. The representative of UP Jal Nigam (Rural) informed that the sewage discharge 

in the Assi and Nagwa Drains is approximately 78 MLD (Million Liters per 
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Day). Currently, 50 MLD sewage is being treated at the existing Ramna STP, 

while the remaining 28 MLD will be treated at the proposed 55 MLD STP in 

Bhagwanpur, which is under construction. The deadline for completing this STP 

is 06.12.2025. 

 

8. Until then, an Advanced Oxidation Process (AOP) has been established for 

interim treatment of the 28 MLD sewage. It was decided in the meeting that the 

55 MLD STP at Bhagwanpur must be completed by 06.12.2025, and progress 

updates must be provided regularly 

 

B. NAKKHA & SAMNEGHAT DRAINS (VARANASI DISTRICT) 

 

9. The representative of UP Jal Nigam (Rural) informed that the Nakkha Drain has 

a sewage discharge of approximately 5 MLD. Out of this, 2.5 MLD sewage is 

being treated at the 50 MLD Ramna STP, and the remaining 2.5 MLD will be 

treated at the proposed 55 MLD Bhagwanpur STP, with a deadline of 

06.12.2025. 

 

10. For the Samneghat Drain, the sewage discharge is 1.17 MLD, which is already 

being treated at the Ramna STP. The meeting decided that the entire sewage 

flow from Nakkha Drain must be tapped and treated at the Ramna STP. 

 

C. SAIR MATA TEMPLE & GHATAWARI MATA TEMPLE DRAINS 

 

11. The representative of UP Jal Nigam (Rural) informed that the sewage discharge 

in these drains is 4.5 MLD. A 7 MLD STP has been proposed in Sujabad under 

the AMRUT 2.0 scheme, and work orders were issued on 09.09.2024. The 

deadline for completion is 24 months. 
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12. The meeting decided that the entire work of the 7 MLD STP must be completed 

within 24 months, and component-wise progress updates should be provided. 

 

D. STATUS OF UNTAPPED DRAINS IN THE GANGA AND 

TRIBUTARIES 

 

13. During a meeting chaired by the Chief Secretary, Government of Uttar Pradesh, 

on 09.04.2024, different departments were assigned responsibilities for the 

management of polluted water in the Varuna River. The UP Jal Nigam (Rural 

and Urban) provided a report on 07.02.2025, outlining the status of untapped 

drains flowing into the Ganga River. 

TABLE: STATUS OF UNTAPPED DRAINS IN VARANASI 
S. 

No. 

Name  

Of 

Drains 

Distri

ct/ 

Town 

STP 

Status 

Sewa

ge 

efflue

nt  

volu

me 

STP Land Status/Funds ,Schedule 

Time for 

Commissi

oning of 

STP 

Prescribed 

period of 

Connection 

in domestic 

connection 

STP 

Execut

ing 

Agenc

y 

 

STP to be 

connected 

after 

Drain 

Tapped 

Land 

allotted 

for STP 

Funds 

allotted 

for STP 

1 Sujab

ad 

Ghata

wari 

Mata 

Templ

e, 

Sairi 

Mata 

Templ

e 

Drain 

Vara

nasi 

Untap

ped 

4.5 Sujabad 

STP 

Land 

Marked  

in 

Sujabad 

96.17 

Crore 

Allocat

ed 

under 

AMR

UT-2.0 

May 2026 May 2026 UP Jal 

Nigam 

(Urban

) 

2 Durga

/ 

daniy

al 

Lohata 

Vara

nasi 

Untap

ped 

37 DPR 

Made 

Govern

ment 

Land 

has not 

been 

acquire

DPR 

costing 

at 

₹348.8

6 crore 

DPR 

Appraisal 

ins under 

Process 

 

 

 

 

 

 

UP Jal 

Nigam 

(Rural) 
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Drain d yet, 

process 

to 

acquire 

private 

land is 

underw

ay 

 

___ 

3 Narok

har 

Drain Vara

nasi 

Partial

ly 

tapped 

7.5  120 MLD 

STP 

Goithaha 

DPR 

Construct

ed 

 

 

 

 

___ 

 

 

 

___ 

Commissi

oned 

Project 

STP under 

O &M 

 

 

 

___ 

UP Jal 

Nigam 

(Rural)

.k 

 

  

INSTRUCTIONS FROM NAMAMI GANGE & RURAL WATER 

SUPPLY DEPARTMENT 

14. During the 6th meeting on 02.01.2025, chaired by the Principal Secretary, 

Namami Gange & Rural Water Supply, it was directed that the drain 

treatment work must be undertaken by Nagar Nigam Varanasi under 

instructions from the Urban Development Department. 

 

15. Accordingly, the Director of Swachh Bharat Mission (Urban), Uttar 

Pradesh, issued a directive on 07.02.2025 to Nagar Nigam Varanasi to take 

action. Nagar Nigam Varanasi considered Bioremediation, but due to high 

sewage discharge, complete treatment is not feasible with this method. 

 

16. Other alternatives such as Phytoremediation and Advanced Oxidation 

Processes (AOP) were suggested. The Chief Engineer of the General 

Engineering Department, Nagar Nigam Varanasi, was directed to study 

the Phytoremediation method adopted near Taliya Drain in Gorakhpur 
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(Rapti River) with the help of Dr. C.R. Babu (Principal Investigator, 

CEMDE, Delhi University).Based on the findings, the untapped drains in 

Varanasi must be treated using Phytoremediation by 30.03.2025. 

                                            

STATUS OF SEWAGE TREATMENT PLANTS IN VARANASI 

 

District: Varanasi  

         
S.No District STP Capacity 

(MLD) 

Utilisati

on 

Capacity 

(MLD) 

Operational 

Status 

No of 

Drains 

tapped 

in 

Compliance 

Status w.r.t  

Hon'ble NGT 

Vide order 

30.04.2019 

Complianc

e Status 

w.r.t 

MoEF&C

C norms 

dated 

13.10.2027 

1 Varanas

i 

Ramnagar 10 9.5 Operational 5 Compliant Compliant 

2 Varanas

i 

Dinapur 80 80 Operational 20 Non-compliant Compliant 

3 Varanas

i 

Bhagwanpu

r 

8 8 Operational 0 Non-compliant Compliant 

4 Varanas

i 

Dinapur 140 125 Operational 13 Non-

compl

iant 

Compliant 

5 Varanas

i 

Goithaha 120 55 Operational 1 Compliant Compliant 

6 Varanas

i 

BLW 12 6 Operational 0 Non-compliant Compliant 

7 Varanas

i 

Ramana 50 50 Operational 3 Compliant Compliant 

 

 

 

STP'S CATCHMENT AREA, NETWORK AREA AND SEWER LINE 

HOUSEHOLD CONNECTIVITY IN VARANASI 

 

14. The table below identifies the areas each STP covers , along with data on the 

sewer network, catchment area, and household connections: 
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STP Catchment Area 

Sewer Line Household (HH) connectivity 

STP 

Laying 

STP 

Network 

(Km) 

STP 

Catchment 

Area 

(SqKm) 

Sewer Line 

Household 

(HH) 

connectivity 

Total HH 

Connection 

(Nos) 

Completed 

HH 

Connection 

Remaining 

HH 

Connection 

80 MLD Dinapur 

STP -- 
-- 

156300 414809 156300 258509** 

140 MLD 

Dinapur STP  -- 
-- 

120 MLD 

Goithaha 149 km* -- 

50 MLD Ramana 

STP -- 
-- 

10 MLD 

Ramnagar STP -- 
-- 

8 MLD 

Bhagwanpur STP -- 
-- 

12 MLD BLW 

STP -- 
-- 

 

*Sewer line laid by UP Jal Nigam (Urban). 

** Action Plans for remaining sewer household connections have been submitted. 

After approval of CWAP (City Water Action Plan) and formulation of DPR these 

remaining sewer household connections shall be connected to STPs. 

 

COMPLIANCE STATUS OF STPS 

 

Monitoring of STPs 

15. That the Sewage Treatment Plants in Varanasi are being monitored by the Board 

(i.e., U.P. Pollution Control Board) through its Regional Office on a weekly 

basis. The STPs’ discharges are monitored for the parameters prescribed under 

the Environment (Protection) Act, 1986 (as amended). Inspections are carried 

out at different timings to ensure surprise inspections for effective monitoring.  
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S.No. Status 

Compliance Status w.r.t 

Hon'ble NGT Vide order 

30.04.2019 

Compliance Status w.r.t 

MoEF&CC norms dated 

13.10.2017 

1 Complying 

a. MLD Ramnagar , Varanasi, 

2. 120MLD Goithaha, 

Varanasi 

3. 50 MLD Ramana,Varanasi 

1. 140 MLD Dinapur 

2. 80 MLD  Dinapur 

3. 9.8 Bhagwanpur 

4. 12 MLD BLW 

 

DETAILED STP INSPECTION FINDINGS (UPPCB VARANASI) 

S.No. 
Name of 

STPs 

Treatment 

Technology 

Date of 

lnspeciton 

Operational/Non-

Operational 

Status 

Complying Status 

w.r.t Hon'ble NGT 

Vide order 

30.04.2019 

Complying Status 

w.r.t MoEF&CC 

norms dated 

13.10.2017 

1 
10 MLD 

Ramnagar A2O 01.02.2025 Operational Complying - 

2 
140 MLD 

Dinapur ASP 30.01.2025 Operational - Complying 

3 
9.8 

Bhagwanpur ASP 01.02.2025 Operational - Complying 

4 
80 MLD  

Dinapur TF & ASP 30.01.2025 Operational - Complying 

5 
120 MLD 

Goithaha SBR 01.02.2025 Operational Complying - 

6 
12 MLD 

BLW  ASP 01.02.2025 Operational - Complying 
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STP STANDARD 

Parameter Unit Hon'b1e NGT Vide order 30.04.2019 MoEF&CC norms dated 13.10.2017 

pH – 5.5 — 9.0 5.5 — 9.0 

TSS mg/L 20 <100 

BOD mg/L 10 30 

COD mg/L 50 – 

FC MPN/100m1 230 <1000 

 

(The letters of Regional Officer UPPCB VARANASI vide letter No(Letter No. 2361/OA-

200/2014, dated 04.02.2025). is filed herewith and marked as Annexure No. 2.) 

 

 REPORT ON LEGACY WASTE STATUS VARANASI  

16. The Municipal Commissioner of Varanasi, via letter No. 346/SBM/VMC/2024-

25 dated 08.10.2024, has submitted a proposal to the State Mission Director 

(SBM), Lucknow. This submission includes a Detailed Project Report (DPR) 

based on a counter survey and quantification conducted by the Municipal 

Corporation and the Regional Center for Urban & Environmental Studies, 

Lucknow (under the Ministry of Housing and Urban Affairs, Government of 

India). 

 

17. The proposal seeks approval for funding of ₹6,428.99 lakh for the complete 

disposal of 1,284,806 metric tons of legacy waste. 

 

18. The proposal sanction under process, which will be conducted The State-Level 

Technical Committee, chaired by the Principal Secretary, Urban Development, 

Government of Uttar Pradesh and the High-Power Sanction Committee, chaired 

by the Chief Secretary, Government of Uttar Pradesh. 
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19. Upon approval, the disposal of legacy waste will be carried out in accordance 

with government norms and guidelines. 

 

District 
Muncipal Solid 

Waste (TPD) 
 C&D Waste 

(TPD) 
 Legacy Waste 

(TPD) 
 

 Annual 

Generation 
Treatment 

Annual 

Generation 
Treatment Total Quantity 

Treatment 

Quantity 

Varanasi 

Nagar Nigam 
346750.00 346750.00 32850.00 32850.00 1,284,806.00 - 

 

(Elaboration: This data indicates an annual generation of 346750 Tonnes of 

Municipal Solid Waste, all of which is reportedly treated, and 32850 Tonnes of 

Construction & Demolition Waste, which is also treated in full. The total 

quantity of legacy waste is 1,284806.00 lakh Tonne. The remainder is subject 

to new disposal strategies dependent on funds.) 

 

STATUS OF SOLID WASTE PROCESSING PLANT OPERATED BY 

VARANASI NAGAR NIGAM 

 

19. Below are details of the solid waste processing facilities in Varanasi Nagar Nigam: 

S.No. Plant Site Facilities Installed Capacity (TPD) 

1 Waste to Compost plant Karsada Composte/RDF 600 
 

Waste to Charcoal plant, Ramna Charcoal 600 

2 Ramna C&D Plant C & D PLANT 200 

3 MRF 1-Ordaly Bazar  

2-Fatman Road  

3- Bhawaniya Pokhari 

MRF Plant 6 

3 Waste to Energy     

1-IDH  

2-PahariyaMandi 

3-Bhawaniya Pokhri   

3 No. PLANT 15 

4 Karsada Carcass Plant Meat Bone Meal - 12 
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MT/day using 50 dead 

animals. 

 (Elaboration: The Municipal Corporation runs a solid waste with a capacity of 1215 

TPD, a C&D processing plant capable of handling 200 TPD, an MRF plant with 6 

TPD capacity, and a carcass processing plant that converts 50 dead animals per day 

into bone meal and tallow.) 

 

20. As per information received from Mining Officer Varanasi,  At present there is no 

sand/stone mining lease active in Varanasi.  

District No. of Mines 
Nature of 

Mines 

Name & 

Address of 

Mining Lease 

Status of E 

nvironment 

Clearance by 

SEIAA 

Status of 

Consent to 

Operate (CTO) 

cerfificate 

Status of 

Mining acfiiities 

(Operafion/Not 

operational) 

VARANASI -- -- -- -- -- --  

 

REPORT OF REGULATION OF FLOOD PLAIN ZONE IN VARANASI 

21. The letters of Executive Engineer, Irrigation Department, Varanasi (vide 

letter No. 259/BDV, dated 14.02.2025) is filed herewith and marked as 

Annexure No. — 5. The following tabulation summarizes the flood plain zone 

regulation and demarcation in Varanasi: 

Area / 

Towns 
River 

Flood Plain Zone 

Notification 
Demarcation Encroachment Removal Status Timeline 

Varanasi Ganga 

GO No. 24/2025/107/2025-

27-Sin0-4-

16(Writ)(NGT)/2023 dated 

29.01.2025 (Govt. of UP) 

– – – 

Varanasi Varuna 

As per information received 

from EE,Irrigation dept, (i) 

For Flood Pain  Zone 

Demarcation of Varuna 

River MOA dated 07-12-

2024 has been signed by 

Irrigation Department & 

National Istitute of 

Hydrology Roorkee (Uttara 

Khand). Flood Pain Zone 

– – 
06 

Months 
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Area / 

Towns 
River 

Flood Plain Zone 

Notification 
Demarcation Encroachment Removal Status Timeline 

Wrok is Under progress by 

National Istitute of 

Hydrology Roorkee 

(UttaraKhand)     

 

(Elaboration: The Government of Uttar Pradesh has issued a notification 

declaring certain areas along the Ganga as flood plain zones, with pillars 

demarcating a “no development zone” and a separate “regulatory zone.” For 

Pandu River, letters have been sent to the Central Water Commission regarding 

demarcation, expected to be completed within three months.) 

 

As per information received from EE,Irrigation dept,  

(i) For Flood Pain  Zone Demarcation of Varuna River MOA dated 07-12-2024 has 

been signed by Irrigation Department & National Istitute of Hydrology Roorkee 

(Uttara Khand). Flood Pain Zone Wrok is Under Progress by National Istitute of 

Hydrology Roorkee (UttaraKhand)    

 

 (ii)Flood Pain  Zone Demarcation of Ganga River MOA dated 22-12-2023 has 

been signed by Irrigation Department & National Istitute of Hydrology Roorkee 

(Uttara Khand). Flood Pain Zone Wrok is Under Progress by National Istitute of 

Hydrology Roorkee (UttaraKhand) (i) For Flood Pain  Zone Demarcation of 

Varuna River MOA dated 07-12-2024 has been signed by Irrigation Department 

& National Istitute of Hydrology Roorkee (Uttara Khand). Flood Pain Zone 

Wrok is Under Progress by National Istitute of Hydrology Roorkee 

(UttaraKhand) 

 

BIOMEDICAL WASTE MANAGEMENT 

12 Total Number of Health Care Facilities(HCFs)-1313,   

Total waste Generation-5473.6 (1313 numbers of  Health Care Facilities )  

Treated by CBWTF: 

i. 1- M/s CPC Power India Pvt. Ltd, 310, Mohansarai, Varanasi, 

ii.  M/s Sangam Mediserve Pvrt Ltd, Vill- Jatpur, Handiya, Janghai - 

Dhannopur Road, Allahabad, 
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iii. M/s VRBA Bio Waste Solution Pvt. Ltd. Industrial Area, Ramnagar 

Phase -1, Chandauli  

iv. M/s Royal Pollution Control Services  , Sadivahi, sultanpur 

Action Points Situation/Gaps Status 

Biomedical 

Waste 
No. of Health Care Facilities 1353 (798 Bedded + 555 Non-bedded) 

 No. of Beds 21,418 

 Total BMW Generated 5506 Kg/Day 

Additional 

Data Needs 

Hazardous waste points; generation 

(TPA) 

Total Number of Hazardous Waste generating Industries 

-20,      Total waste Generation-416.58 MT/Annum 

(Disposed by TSDFs) 

1.Bharat oil & Waste Management Ltd. Gata no- 672, 

Kumbhi Akhabarpur Kanpur Dehat  

2- UP Waste Management Project,Kanpur Dehat 

 Total BMW treated (TPA) – 

 Total Untreated BMW (TPA) Nil 

 No. of CBWTF members 1147 

 No. of CBWTF in district 

1- M/s CPC Power India Pvt. Ltd, 310, Mohansarai, 

Varanasi 

2-  M/s Sangam Mediserve Pvrt Ltd, Vill- Jatpur, 

Handiya, Janghai - Dhannopur Road, Allahabad, 

3- M/s VRBA Bio Waste Solution Pvt. Ltd. Industrial 

Area, Ramnagar Phase -1, Chandauli             

4-  M/s Royal Pollution Control Services , Sadivahi, 

sultanpur 

 Illegal disposal sites / sources None 

 

 

22. In light of the above submissions and ongoing compliance efforts, it is 

humbly submitted that all the concerned authorities—including the 

departments overseeing the sewage treatment, municipal solid waste 

management, biomedical waste management, and flood plain demarcation—

are collectively striving to fulfill the directions of the Hon’ble National Green 

Tribunal. All measures and action plans, as detailed herein, reflect the 

commitment to environmental conservation and public health protection. 
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23. Furthermore, the District Magistrate, Varanasi, stands ever vigilant and 

proactive, ensuring that the directives issued by the Hon’ble NGT are strictly 

implemented without delay or dilution. The District Administration remains 

on its toes to undertake all necessary steps for the betterment of the 

environment and the welfare of the society, thus upholding the spirit and 

purpose of the Hon’ble Tribunal’s orders. 

 

 

THROUGH 

Date: 13.02.2025                                    

Place: New Delhi 

PRIYANKA SWAMI 

ADVOCATE 

Counsel for STATE, Uttar Pradesh 

F-13, JANGPURA, NEW DELHI 110014 

E-mail:advpriyankaswami@gmail.com 

 

 

2639862

mailto:advpriyankaswami@gmail.com


CamScanner

2739863

https://v3.camscanner.com/user/download


CamScanner

2839864

https://v3.camscanner.com/user/download


CamScanner

2939865

https://v3.camscanner.com/user/download


CamScanner

3039866

https://v3.camscanner.com/user/download


CamScanner

3139867

https://v3.camscanner.com/user/download


CamScanner

3239868

https://v3.camscanner.com/user/download


CamScanner

3339869

https://v3.camscanner.com/user/download


CamScanner

3439870

https://v3.camscanner.com/user/download


CamScanner

3539871

https://v3.camscanner.com/user/download


CamScanner

3639872

https://v3.camscanner.com/user/download


CamScanner

3739873

https://v3.camscanner.com/user/download


CamScanner

3839874

https://v3.camscanner.com/user/download


CamScanner

3939875

https://v3.camscanner.com/user/download


CamScanner

4039876

https://v3.camscanner.com/user/download


CamScanner

4139877

https://v3.camscanner.com/user/download


CamScanner

4239878

https://v3.camscanner.com/user/download


CamScanner

4339879

https://v3.camscanner.com/user/download


CamScanner

4439880

https://v3.camscanner.com/user/download


CamScanner

4539881

https://v3.camscanner.com/user/download


CamScanner

4639882

https://v3.camscanner.com/user/download


CamScanner

4739883

https://v3.camscanner.com/user/download


CamScanner

4839884

https://v3.camscanner.com/user/download


CamScanner

4939885

https://v3.camscanner.com/user/download


CamScanner

5039886

https://v3.camscanner.com/user/download


CamScanner

5139887

https://v3.camscanner.com/user/download


CamScanner

5239888

https://v3.camscanner.com/user/download


CamScanner

5339889

https://v3.camscanner.com/user/download


CamScanner

5439890

https://v3.camscanner.com/user/download


CamScanner

5539891

https://v3.camscanner.com/user/download


CamScanner

5639892

https://v3.camscanner.com/user/download


CamScanner

5739893

https://v3.camscanner.com/user/download


CamScanner

5839894

https://v3.camscanner.com/user/download
ANNEXURE-5



CamScanner

5939895

https://v3.camscanner.com/user/download


CamScanner

6039896

https://v3.camscanner.com/user/download


CamScanner

6139897

https://v3.camscanner.com/user/download


CamScanner

6239898

https://v3.camscanner.com/user/download


CamScanner

6339899

https://v3.camscanner.com/user/download



